
 

CALLING ATTENTION TO A MATTER 
OF     URGENT  PUBLIC     

IMPORTANCE 

Acute   Scarcity   of   Vanaspati   in   
Northern India 

SHRI SHYAMLAL GUPTA (Bihar1): Mr. 
Deputy Chairman. Sir, I beg to call the 
attention of the Minister of Agriculture to the 
acute scarcity of vanaspati in Northern  India 
and steep rise in its price. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI B. 
P. MAURYA): Sir, as the Hon'ble Members 
are aware, vanaspati is a manufactured 
product. Eighty per cent of its price 
represents the cost of the edible oils used in 
its manufacture. In controlling the price of 
vanaspati what the Government control is 
really the cost of conversion of the raw oils 
made into vanaspati in accordance with the 
cost schedules recommended by the Tariff 
Commission, as the prices of raw oils arc not 
subject to any control mainly for reasons of 
impracticability. The prices of vanaspati have 
therefore to be periodically revised to reflect 
the fluctuations in the oil prices. However, 
until recently, because of the availability of 
comparatively cheaper imported edible oils, 
it was possible to restrict the number and 
extent of revisions of vanaspati prices to the 
absolute minimum by neutralising the 
increases in the indigenous oil prices by   
issue  of  imported  oil. 

Since April, 1973 onwards, production of 
vanaspati has suffered a decline mainlv 
because of steadily increasing prices of indi-
genous edible oils and also equally because 
of difficulties of impoiting adequate quan-
tities of edible oils on account of pheno-
menally high prices in world markets and 
also non-availability to the required extent. 
Whatever imports were made involving 
heavy outgo of foreign exchange got ex-
hausted by the middle of this year when it 
became difficult to effect any further imports 
at prices which would serve the purpose of 
neutralisation. Consequently, with effect 
from the 1st June 1974. fresh issue of 
imported oils to the industry was stopped, 
and from the 15th June 1974 a substantial 
increase in the price of vanaspati ranging 
from Rs. 1.80 to Rs. 2.20 per kilogram in the 
different zones was allowed by the 
Government. This had the desired result   of   
improving      the   production   of 

vanaspati appreciably, though not to the 
normal levels, during the latter half of June 
and the whole of July, 1974. During the first 
half of August, 1974, the production reported 
is only about 8,400 tonnes, of which about 
3,000 tonnes was in North Zone, mainly 
because of the steep rise in the price of 
indigenous oils, particularly groundnut and 
cottonseed oil, in important centres during 
that period. During the last 2-3 days, prices of 
oils ha\e again began to decline reportedly 
because of some movement of groundnut oil 
from Tamil Nadu. The Government continue 
to watch the situation and will take such 
action  as  may  be called  for. 

SHRI SHYAMLAL GUPTA: Sir, the 
Government is aware of the fact that there is 
no control on the groundnut oil, so much so 
the price of groundnut oil has gone up to Rs. 
11.50 per Kg. As against that, you ask the 
mills to sell vanaspati at about Rs. 10 per Kg. 
The middlemen have to pay extra money to 
the manufacturers and they want to make 
more profit because of the hush money they 
pay to the manufacturers. The most important 
thing here is that the manufacturer should be 
caught red-handed while getting the hush 
money. But what the Government does is, it 
raids the small retailer and wants to grab the 
oil from him. Now. what ran the poor rc 'vlc r  
do if he has to pay extra monev to the 
manufacturers? Mr. Shinde told the House 
sometime back that the harvest of groundnut 
crop was very good. So the prices of 
groundnut oil should have gone down and 
ultimately the prices of vanaspati should have 
gone down. But it is the reverse now. The 
prices of groundnut oil are going up; they are   
not   going  down. 

I am told by somebody that groundnut seeds 
or groundnut oil ate being exported to, are 
being smuggled into, neighbouring countries. 
Moreover, the official price of a tin of 
vanaspati of 16 Kgs. is Rs. 160 while it is 
being sold in the open market for about Rs. 
225 or Rs. 230 to Rs. 240. Why not the 
Government increase the official price of 
vanaspati by Rs. 15 or Rs. 20 per tin so that 
the manufacturer gets the money and you can 
eliminate the middleman from the consumer? 
Moreover, in the northern sector, especially in 
Delhi you   have   got   super bazaars.    Whv 
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don't you allow more quantities of vanas-pati 
to be sold through them? Groundnut is being 
harvested in Gujarat and Tamil Nadu. Just as 
you have controlled wheat, although the 
control is useless and has no meaning, why 
cannot yon control oil prices also? They are 
crushed at different crushing centres. Can you 
not control procurement of groundnut oil 
seeds so that you can control the price also? 
Procurement of groundnut oil, mustard oil, 
groundnut oil seeds, all these things, should 
be controlled, and they could be controlled if 
the machinery of the Government is effective; 
otherwise, I do not think the Government will 
be able to arrest the steep rise in the price of 
vanaspati. I am told that about 700 to 800 is 
the loss to the manufacturer if he sells at the 
present rate of vanaspati. So will the 
Government consider increasing the price of 
vanaspati to some extent so that the 
middleman's extra profit is eliminated and the 
manufacturer gets a reasonable price for his 
product? You have stopped the import of 
cheap edible oils from abroad. Then the price 
should be increased. You must de-control the 
price of vanaspati so that at least the public 
gets the product at a reasonable price. 
 

8—16 RSS/ND/74 

MR. DEPUTY CHAIRMAN:    He is say-I 
ing that he stands  corrected. 

 

[Interruption) ......    You had 
been kind enough to say this also that the 
Government is exporting groundnut. I am 
coming   to   that 

It is an absolutely false answer 

SHRI B- P. MAURYA: I stand corrected, if 
I am wrong. I am telling you what I know. 
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SHRI LOKANATH MISRA (Orissa}: If 
that is so, we should postpone this discussion. 
Let him consult Prof. Chattopa-dhyaya. 
Without sufficient information, this amounts  
to fiasco. 

DR. Z. A. AHMAD (Uttar Pradesh): It is 
better that the hon. Minister does a little home 
work and comes prepared to face 

the House. If he has not prepared properly and 
if he does not know this elementary fact that 
groundnut, is exported on such a large scale, 
how can we ask him questions? 

SHRI LOKANATH MISRA: And export by 
Foreign Trade Ministry would not have been 
possible without the consent of the Food and 
Agriculture Ministry. 

 

MR.   DEPUTY   CHAIRMAN:     What 
is the export for this year? 

For months to-
gether these charges are being levelled and 
elaborate articles have appeared in the papers. 



 

SHRI LOKANATH MISRA: The way 
answers have been given, Sir. I am not very 
sure whether I would be getting any reply  
at  all. 

Sir,   I  would  like  to  know  what  is  the 
total   requirement  of     vanaspati   in      
this country?   What   is   the   total   raw   
material required for production of vanaspati 
which is  required   in   the  country?   What  
is   the total   availability   in   the   country   
of   the raw      material?   What   quantity      
of   raw material  is  imported every  year'''   
At what price do we import our raw material 
from abroad?   What   is   the   price  at   
which   we supply  to   the  manufacturers  
of  vanaspati? The hon.  Minister, 
unfortunately, has only taken  one  factor   
into     consideration—one of  the  
ingredients  that go  into  the manufacture of 
vanasapati,    , that is,  groundnut oil.    The  
price of ground oil,  as he said, was   at   one   
time   Rs.    10,000   per   tonne, while   they  
had   fixed   the  price  of  vanaspati at Rs.  
9,623 per tonne.    Even a child would not 
believe this, because there would at least be 
some quantity of wastage in the processing.     
Maybe,    there are other ingredients   and   
constituents   in   making   vanaspati   which   
go   to   bring   down   the   price. Maybe,   
in  some  cases,   as  I  found  in  one of the  
tins,  it  may  be white oil.    Maybe, there  
are other ingredients  also which  the 
Minister   must  have   got   examined   in   
his research   laboratories.    Mine   would   
not  be the first complaint.    There would be 
hundreds  of  complaints.    Maybe  the     
Minister would  have  got  some  complaint  
from   his 

household, from his wife, about the adul-
teration in vanaspati. Therefore, Sir, I would 
like to know as to how the prices of different 
constituents and ingredients which go to make 
vanaspati compare, on the whole, with the 
final prices which have been fixed by the 
Government... . . .(Time   bell   rings). 

Sir, finally, I would only say one word. 
Many of the vanaspati factories in the country 
have closed down. Three in U.P., I am told, 
have closed down. One in Delhi might close 
down any time because of the shortage of raw 
materials. The Minister does not know how 
much we have exported—it is a matter of 
great surprise—and it would be even more 
difficult to expect him to know as to how 
much should be exported. He would not have 
gone into that figure at  all . . . 

MR. DEPUTY CHAIRMAN: Should be 
exported at all?   Why do you say that? . . . 

SHRI NIREN GHOSH:    Thank you. 

SHRI LOKANATH MISRA: We have to 
earn foreign exchange. We have to strike a 
balance at some place. Wc cannot impoverish 
the entire country in order to  earn   foreign   
exchange   . . . 

SHRI NIREN GHOSH: That is only one 
factor . . . 

SHRI LOKANATH MISRA: Let me put 
forward whatever I want to say. You can also 
have your say, please. 

If we are short of raw material, if we are 
importing raw material for our vanaspati, we 
are also paying foreign exchange therefor. 
Nobody is giving us against rupee account, the 
raw material which is necessary for 
manufacture of vanaspati. Therefore, whatever 
we are earning through our export of 
groundnut, we are paying for import of raw 
materials. I do not know what kind of a policy 
this is, what kind of a business this is, what 
kind of a commerce this is. Therefore, I would 
like these figures to be given by the honour-
able Minister so that Members at least could  
think over  the  matter. 

SHRI B. P. MAURYA: The licence 
capacity of vanaspati industry is 17.3 lakh 
tons per year. The installed capacity is 12.04 
lakh tons per year. Production is going  down 
. . . 
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DR. Z. A. AHMAD:    What is the level of 
production? 

SHRI  B.   P.  MAURYA:    Production  
up 

to the end of 1973 was 4.66 lakh tons. It had 
been the highest in the >car 1971-72, to the 
tune of 6.0" lakh tons. And steadily, sharply, 
the production is going down. It is a fact. So 
far as the last few months are concerned, 
there is a change in the policy. Up to the end 
of May 1974 edible oil was imported and in 
order to maintain the price, edible imported 
oil was supplied to the industry up to a maxi-
mum of 18,600 tons per month. But after 1st 
June the edible imported oil is not being 
supplied to the industries. The industries were 
given a price rise on 15th June 1974 in 
different /ones ranging from Rs. 1.80 per Kg. 
to Rs. 2.20 per Kg. In spite of that fact, we 
could not have the needed demand from the 
industry, hut as I have already submitted in 
my main statement, after this increase pi 
eduction went up. But that was not to the 
satisfaction of the need of the da). It had been 
like this. The honourable Mem In-had been 
kind enough to put this question. I would like 
to say during the week 1st to 7th June 1974 
the production was 2.811 tons; during the 
week 8th to Kith June 1974, 1916 tons; 16th 
to 22nd June 1974, 6,026 tons. I have already 
submitted that up to the end of May 1974 the 
Government was allotting imported edible oil 
and it was available at a cheaper rate 
comparatively and the Government was 
supplying this imported oil to the industry up 
to a maximum of 18,600 tons per month or 
according to the demand of the industry so 
that the edible oil price rise here was 
neutralised bv this supply. That is why I am 
giving these figures to substantiate that 
statement. But as I have submitted, after 1st 
June this supply was stopped. Imported 
edible oil supply to the industry was stopped. 
That is why I am giving these figures. But on 
15th June a price rise was given. It will also 
go to prove that there was an increase in the 
production after the price rise. In the last 
week of 23rd to 30th June 1974 (he 
production was 7,862 tons. 

The total production in the month of June 
was to the tune of 17.915 tonnes. No doubt, 
the demand was for 50,000 tonnes and the 
production was almost one-third <if  the 
demand.     Sir,  I  am  s:n 

ing this because in the first and second weeks, 
the production was only 4,000 tonnes but after 
the price rise, the production went up to 
almost 13,000 tonnes. That is what I am 
submitting. In the month of July, the total 
production was 25,(i8"> tonnes. Again, for the 
month of August, we have got the figures only 
up to 15th of August. And during this 
fortnight, the production was 8,400 tonnes. 
There is a scarcity. And there had been some 
complaints about adulteration also. And it is 
true that my wife in m\ house also complains 
that since I became the Minister, she  is  not  
able  to get  vanaspati. 

SHRI MAHAVIR TYAGI (Uttar Pradesh): 
She is a patriot. 

SHRI B. P. MAURYA: This complaint is 
genuine. This complaint is in my bouse and 
this complaint is there in the houses of the 
hon.  Members . . . 

SHRI NIREN GHOSH: What are yiu doing 
about   it? 

SHRI B. P. MAURYA- I am coming to 
that. 

SHRI MAHAVIR TYAGI: Please convey   
our  congratulations   to   your   wife. 

SHRI B. P. MAURYA: Sir. I am sure I 
have met all the points made by the hon.       
Member. 

SHRI LOKANATH MISRA: I asked one 
thing. What is the total annual requirement of 
India so far as vanaspati is ion cenrned? 

SHRI B. P. MAURYA: I have already 
mentioned it. Roughly, ii is 6.50 lakh tonnes, 
almost half of the installed capacity, 

DR. Z. A. AHMAD : Sir, it is a very 
interesting fact that every next day, the Food 
and Agriculture Ministry is virtually in the 
dock. Yesterday, Mr. Shinde was here and 
today, our hon. friend is here. That shows that 
there is a terrible amount of mismanagement 
in this   Ministry . . . 

SHRI   NIREN   GHOSH:    And   the  head 
of   the   Ministry   has      become   the   Presi 
dent. 
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SHRI LOKANATH MISRA: He has 
escaped. 

DR. Z. A. AHMAD: Whenever they 
come to the House with a case to present, it 
is a very dismal image of the 
Government—it is an image either of a 
Ministry which is functioning as a colla-
borator or an abetor of vested interests or of 
a Ministry which is just a helpless on 
looker. Helpless in the sense that they are 
unable to do any thing and they are unable 
to control effectively . . . 

SHRI NIREN GHOSH: Helpless on-
looker   or   helpful   onlooker? 

DR. Z. A. AHMAD: Not helpful but 
helpless onlooker. Sir,' yesterday we talked 
about wheat, and today, Mr. Maurya is here. 
Sir, this is a fact which must be recognized 
that over the last many years, the vanaspati 
industry has been a pampered, favoured 
industry of the Government of India. How 
much did it contribute to the election funds, 
I do not know. But it is an industry that has 
been pampered and favoured. It is an 
industry which functions in the sphere of 
low technology and high profits. It is also a 
fact that this industry was favoured by 
being supplied the cheap edible oils, 
imported from abroad, at half the price at 
which they were allowed to sell the   
manufactured   goods. 

Sir, when the prices of edible oils in the 
country rose from Rs. 6,000 to Rs. 6,400 
per ton or something like that, the 
Government supplied them at the rate of Rs. 
3,500 per ton. That means thai on every ton 
supplied to them thev were assured a profit 
of Rs. 3.000 by the Government. All right. 
Now, it is also a fact to be noted that in 
1972-73 out of the total bank credit of Rs. 
300 crores given to mills and processing 
units, 90 per cent of this credit was given to 
mills and processing units, 90 per cent of 
this credit was given to vanaspati factories, 
90 per cent of this credit given by the banks 
went to the vanaspati industry, processing 
mills. 

SHRI NIREN GHOSH: This is the result   
of  nationalisation. 

DR. Z. A. AHMAD: Now, obviously the 
industry has a high installed capacity and its 
performance is very low. It is low because of 
the under-utilisation of its capacity. 

Now, another fact to be noted is that many 
of these vanaspati mills belong to big houses, 
houses belonging to the I ist of 75, 75 big 
monopoly houses. Hindustan lever, a foreign 
campany. has repatriated crores and crores of 
rupees. I think more than Rs. 16 crores it has 
repatriated already to England. This Hindustan 
Lever has lour dalda units, Tata has live dalda 
units, D.C.M. has one unit but it is producing 
only 10 per cent of its installed capacity. 
Thapars and J. K. Industries— all  these  big 
concerns own these  units. 

Now, Sir, \ou cannot controvert me if I say 
that the entire line of these big vanaspati 
factories or establishments is to blackmail the 
Government and blackmail the people. They 
want extraordinary high prices and, therefore, 
they are deliberately restricting their 
production. Is it or is it not a fact that these 
factories or the owners of these factories also 
resort to large scale operation in the groundnut 
market!' In fact, these are the people who 
corner large stocks of groundnut. Despite this 
fact, they keep their production level very low 
so that the Government or the people may feel 
the pinch and through such blackmail the 
prices mav be increased. (Time bell ritigs). Sir, 
I will take two minutes more. Their demand 
ultimately is that the whole vanaspati industry 
should be decontrolled, complete decontrol. 
As you know, that hon. Member who spoke 
first would be of that point of view. But, we 
are not of that point of view. Why should it be 
decontrolled? Now, the basic demand is this. 
Short of that, they want very high rise in 
prices and the Government is prepared to 
oblige them. The Government goes on 
obliging them, one step after another,  one  
step   after  another. 

SHRI NIREN GHOSH: After all. it is  their  
Government. 

DR. Z. A. AHMAD: Yes, one step after 
another and yet the problem does not get 
solved. 

Now, Sir, our contention is this. This 
blackmail     should   be     counteracted.    
You 
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[Dr. Z. A. Ahmad] have,  Mr.   Minister,  
a number of factories in the organised 
sector, in the Government sector. 

In fact, this Ganesh Flour Mill has itself 
reduced its production. Why can't you 
supply your factories with adequate raw 
material to produce enough.'1 Suppiy that 
shortage of 20 or 25 or 30 per cent. Why 
can't you do that? Why can't \ou undertake 
this? First of all, put your own factories on a 
proper basis. Supply adequate quantity of 
goods, raw materials, vanaspati material and 
then take a firm action   against   them. 

Lastly, Sir, in the end, what is the 
solution? They say that there are not enough 
oilseeds in India. There are enough oilseeds 
in India. There is a terrible amount of black 
market in oilseeds. Export of oilseeds is 
going on under the pretext of earning 
foreign exchange. You are going to starve 
and kill your people. What is this foreign 
exchange worth? And, this foreign 
exchange is frittered away and thrown away 
and given to big manufacturers for 
importing some sort of a machinery from 
abroad. No, Sir, the main thing is first the 
people should be fed and the people's 
livelihood should be guaranteed  first. 

Therefore, this export of oil seeds should 
be stopped. 

MR. DEPUTY CHAIRMAN: You will 
have to wind up. 

DR. Z. A. AHMAD: Secondly, Sir. it is 
necessary that Government should develop 
the public sector industrial units and pro-
vide them with oilseeds with the aim of ulti-
mately taking over the whole matmiac-
turing industry in the hands of the Govern-
ment. 

Lastly, Sir, I do not understand why you 
are so fond of these dalda manufacturers. 
Dalda is not a good thing to eat. I wish 
people could eat more edible oils. 
Hydrogenated fat was introduced in order to 
enrich certain people. I know, when in 
1952-53 it was started, people resented it; 
they wanted to eat simple oils. These 
manufacturers are making money. Hindu-
stan Lever was making fabulous profits and 
Government was feeding them. What it was 
getting out of them, 1 do not know. 

Therefore, I am not so fond of dalda. It is not 
a necessity of life. Either you take over the 
whole thing and reorganise it or put a stop to 
it. 

MR. DEPUTY CHAIRMAN: Please wind 
up, Dr.  Ahmad. 

DR. Z. A. AHMAD: Yes, yes, I am 
finishing. Therefore, radical steps will have to 
be taken. With this slipshod manner of 
tackling the problem, you cannot provide 
people with their livelihood and essential 
requirements of life. Lastly, . . . 

MR. DEPUTY CHAIRMAN: How many 
"lastlies"? 

DR. Z. A. AHMAD: One minute. Sir. I 
rarely take . . . 

MR.  DEPUTY CHAIRMAN:   I  know. 

DR. /.. A. AHMAD: Lastly, the question of 
distribution should also be properly attended 
to. There are stocks but the stocks get hidden; 
the stocks go into the black ma' Let. I go with 
my ration card to the shop and the shopkeeper 
says "I have not received the stock". He has 
received it but that stock has disappeared. So, 
the entire machinery of distribution, with 
whatever stock that is available, should be 
properly looked after, should be properly 
corrected and put on the proper lines. Sir, 
these are my proposals. Thank you. 

SHRI B. P. MAURYA: Sir, I am also 
peisonally of the opinion that only 25% of the 
Indian population use vanaspati or Dalda and 
this 25% of the people are lower middle-class, 
middle-class or upper middle-class. When I 
apply this figure . I am of opinion that it is not 
one of the essential commodities and in that 1 
agree with Dr. Z. A. Ahmad. 

SHRI NIREN GHOSH: But what do you do 
about it? 

SHRI B. P. MAURYA: 1 am eoming to it; I 
am replying to one point. I am definitely of 
this opinion, that this is not one of the 
essential things. People v. ho are living below 
the poverty line, people who are poor and 
living hand to mouth — most of the 
population is of such people--do 
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not need this vanaspathi. Moreover, what-
ever vauajjwetM is produced, almost 30 or 
85 per cent of it, goes to the 5-star hotels, 
restaurants and other concerns. So I agree 
with  the hon.  Member on  this issue. 

So far as organised sector of the oil in-
dustry is concerned, it is true that Dalda 
needs only 20 to 25 per cent of the edible oil 
that we produce in this country, and it is also 
true that 30% of the edible oil produced in 
this country is produced bv the organised 
sector—T agree and that is correct. The 
Government would like to consider this issue 
and this is a very important • issue, that is, 
how to manage this organised sector so that 
vanaspathi produced is available at controlled 
rates. So far as export is concerned, at that 
time also I submitted—subject tn 
correction—that 30,000 tonnes of groundnut 
were exporttd last year. That is true. When 
we are having scarcity in this country, why 
we should export?—this is the question of 
the lion. Member. Sir, the groundnut fetches 
a very good   price   in   the   international   
market. 

I   P.M. 

DR. Z. A. AHMAD: That is it; that is the 
trouble. 

SHRI R. P. MAURYA: Let me submit. 
You are a seasoned parliamentarian; I am 
just a beginner. 

 

SHRI B. P. MAURYA: I am submitting, 
Sir, yes. As I was saying groundnut and 
groundnut oil fetch good price in the inter-
national market. We can almost import about 
IJ times the quantity of palm oil in place of 
this and this can help the production and 
availability of vanaspathi in the country. So 
in that context I am sure the hon. Member 
will consider this issue. We are exporting not 
merely for the sake of foreign exchange but 
in order to import more tile quantity of a 
cheap oil for vanas-pati. 

DR.   Z.   A.   AHMAD:    Are   you   
actually 

importing  palm  oil  or  do  you   propose  to 
import? 

SHRI B. P. MAURYA: Sir, we are and in 
future we may. 

SHRI B. P. MAURYA: I did not say that. 
M\ submission was that after 1st June 1974 
the Vanaspathi industry is not getting 
imported edible oil. I did not say that the 
import is altogether restricted. I said that the 
Vanaspathi industry is not getting that. 

I he hon. Member raised the question of 
Hindustan Lever. So far as Hindustan Lever is 
concerned, the production last year in 197S 
was 28.133 tonnes while for the period 
January to June in 1974 for which 1 have got 
the figure, it is only 11,524 tonnes and the 
fear is that the production in Hindustan Lever 
will practically almost come to nil. Now I 
come to Ganesh Flour Mills and what I will 
say just now will go against the argument of 
my hon. friend. Ganesh Flour Mill is not 
controlled by any foreign firm like Hindustan 
Lever hut it is controlled bv us: it is under our 
management. The capacity of the Ganesh 
Flour Mill is 50 tonnes per day but we are 
producing   only   10   tonnes   per  day. 

DR. Z. A. AHMAD: That is what I said 
also. I said it is a Government concern and it 
should produce according to its installed 
capacity. 

SHRI I. D. SINGH: Why don't you it sen e 
the imported edible oil for the Ganesh Flour 
Mill and similar other concerns before 
handing it over to Hindustan Lever? 

SHRI B. P. MAURYA: Whatever is left of 
the imported edible oil there is a formula for it 
and every mill gets according to that formula 
and no one is discriminated against. 

DR. Z. A. AHMAD: Give priority to your 
mill. 

SHRI B. P. MAURYA: Now the production 
of Ganesh Flour Mill is only 10 tonnes per 
day. When we are not in a position to utilise 
the full installed capacity in our own mill 
which is being managed by our own men how 
can we expect it from the other mills? There 
is difficulty and that is   the   situation   that   I   
wanted   to   justify. 
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[Shri B. P. Maurya] 
About stocks the lion. Member was mak-

ing—reluctantly. I would like to use the 
word 'allegation' with the permission of the 
hon. Member; that is not a good word but I 
hope the hon. Member will permit me to use 
it—an allegation that these mills are having 
huge stocks and they are being given 
facilities by the financial institutions to do 
this un-social work. So far as hoarded stocks 
are concerned, under the Vegetable Oil 
Products Control Order. 1947, they have to 
declare their stocks. 

DR. Z. A. AHMAD: I did not say that. I 
said they are restricting production in order 
to blackmail you to give higher prices. 

SHRI B. P. MAURYA: They have to 
declare their stocks every fortnight and our 
officer checks those stocks. The hon. Mem-
ber gave a suggestion about distribution. It is 
true there is blackmarketing in Vanas-pathi. I 
cannot deny this fact. In order to control 
blackmarketing the hon. Member has given a 
suggestion to distribute Vanaspathi through 
the public distribution system. This is a very 
good suggestion, but some difficulties are 
there. The first difficulty is that the 
production of Vanaspathi is not constant. 
The moment you take to public distribution, 
they should supply the needed quantity at a 
fixed time. Because production is not 
assured, there is difficulty. Another difficulty 
in resorting to public distribution is this. 
There is price rise. Prices are fluctuating 
from time to time. The moment vou issue it 
through public distribution, naturally after 
every fortnight you have to revise the orice. 
In that case there will be again restlessness 
among consumers. Because of these two bur-
ning issues, there is some sort of reluctance 
on the part of the Government. Anyway, 
again I would like to assure the hon. Member 
that it is a valuable suggestion and  
Government would like  to consider it. 

SHRI N. G. GORAY (Maharashtra): Sir, I 
am afraid we are looking at the question 
from a very superficial point of view. When 
we consider the scarcity of Vanaspathi, it is 
no use running down a few capitalist houses. 
It is necessary to go deeper and find out 
whether we have got enough oilseeds. 
Unless we have enough oilseeds, unless we 
produce enough, whether there is an 
organised sector or a capitalist or monopolist 
sector or whether it is  given   to  the  oil-
crusher  in  the  villages, 

it will not help us. It is easy to recognise that 
unless there is enough of oilseed supplies, 
there will not be enough production of oil in 
this country. 1 think the Minister himself 
would like to go into these facts. The fact is in 
the case of the five major oilseeds in this 
country, viz., groundnut, castor, linseed, 
sesame and rape, these have increased from 
13.1 hectares in 1958-59 to 15.3 hectares in 
1962-63. Ever since we have been marking 
time at that level. Production also lias not 
gone up. That is the most crucial fact. Since 
1962-63 the production of oilseeds has not 
registered any increase at all. So much so, 
while in the Third Plan our target was 10 
million tonnes of oilseeds, actual produnion 
was 6.4 million tonnes. Even at the end of the 
Fourth Plan we have not reached the target 
which we fixed in the Third Plan. This really 
is the lacuna. What has been the effect of it? 
The effect is that though the Indian Council of 
Medical Research has said that the per capita 
per annum consumption of oil should be about 
20 kg., it is now only 2.6 k.g., i.e., less than 
that we   were  consuming  in   1962-63. 

So, a large population is going away from 
the target, receding from the tat They must 
really get 20 kg. But they were getting only 3 
kg. per person. And now whal the) arc getting 
is only 2.6 kg. This is happening because 
everywhere oilseed production has declined. I 
would like to know what steps you are taking 
to see that in India oilseed production goes up. 
So much was talked about groundnut oil 
which was being exported. I think there also 
you will have to correct your figures. Accord-
ing to my information, we are exporting about 
60,000 tonnes per year and for good reason. I 
mean, we can take a policy decision that we 
are not going to export any groundnut oil at 
all. But as he said just now—that was 
correct—the acceptability of groundnut oil to 
all other oils is such that it fetches a very good 
price in the market. Just as we have to export 
sugar, we have to export oil also because we 
have to bring in or import cheaper varieties. 
That is what exactly is happening. Therefore, I 
would like to know from the Minister: 
Knowing the situation as it is today that we 
are producing far less oil seeds than we really 
need, what remedial measures is he proposing 
to take in the Fifth Plan or. if not, what is he 
going to do in the next year  or  the  year  after 
the next?  I  would 
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recommend to him a very small pamphlet 
that has been brought out by Hindustan 
Levers, and one of the foremost engineers in 
India, Mr. Thomas, has written this 
pamphlet. And he has made certain very 
rateable suggestions. I would like to know 
whether they are going to be prejudiced 
simply because this comes from the House 
of Hindustan Lever or whether, if the sug-
gestions are very good, they are going to 
take them up. For instance, he points out the 
various ways in which we can augment oil 
supply. He luis said that so far as rice is 
concerned, we are producing about 44 
million tonnes of rice per year in India. He 
says that out of the bran of that rice we can 
get about four lakh tonnes of rice oil. Just 
now, what is happening is, we are producing 
only 60000 tonnes. We are capable of 
producing four lakh tonnes but we are 
producing only 60000 tonnes. This is a very 
big gap. And if we make the rice mills 
which are working in this country to give all 
their rice bran for oil extraction, then it will 
be possible for us to add nearly 3.5 lakh  
tonnes of oil  to our stock. 

About cotton-seed he says that we can 
just now produce about 3 lakh tonnes. But 
here what we find is that we are producing 
only 1,80,000 tonnes. Why is it happening? 
It is because cotton-seed is fed directlv to 
the cattle. It is not necessary. You can 
extract oil and what remains can be fed to 
the cattle without any loss of nutrition. And 
bv this, here also you will be able to add 
another 1,80,000 tonnes of oil. Whether it is 
rice bran oil or cotton-seed oil, the potential 
is not small. About palm oil, if vou plant 
palms, vott can get cil in five or seven years. 
But all these things are not being attended 
to. Every time we come before the House 
and sav that there is scarcity of oil. This 
scarcity is going to remain with us so long 
as the population is vising at the rate of 2 
per cent per year while the oil seed produc-
tion Is stagnant at the level of 1962-63. This 
is the real point. This is the terrible gap 
between the rising demand and the 
dwindling or stationary production of oil-
seeds. 

I would like to know from you what are 
you going to do? It is no use trving to say, 
"Take over Lever Brothers. Take over this, 
that and the other". This is not the point. 
You may take over any number of oil 
crushing plants. But so long 
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as the oil seed is not in tne market what arc 
vou going to do with them? I would like an 
answer to that. 

SHRI B. P. MAURYA: In order to solve 
this problem for ever, naturally we will have 
to increase the production of oilseeds. 

 
SHRI B. P. MAURYA: So far as the point 

of hon'ble Shri Gorav is concerned, I have 
gone through the pamphlet written by 
Hindustan Levels. But long before that the 
Government of India had chalked out its 
plans. It seems the pamphlet has been written 
after that. Most of the proposals which wire 
there in the plan of the Govern-menl of India. 
. . . 

SHRI N. G. GORAY: I am not concerned 
whether the pamphlet was written earlier or 
the Plan was put up earlier. I am con-cerned  
with  increase  in  oil   production. 

SHRI B. P. MAURYA: I have seen that 
pamphlet. I warned to say that this was 
written after the proposals of the Government 
of India. At present more than 60 ] : cent, of 
the rotton seed is being con-cniei! bv the 
cattle. By encouraging the use < t cotton seed 
oil for the manufacture of v; naspathi we can 
definitely check this waste of cotton seed. 
That is why we have said that Rs. 200—Rs. 
250 excise rebate will be given when the 
industry is using cotton seed oil. 

SHRI   N.  G.  GORAY:   But  the question 
is how do you get cotton seed? The point: that 
is suggested here is that cotton seed is ginned. 
You know the ginning prices and. . . 

SHRI B. P. MAURYA: I am coming to 
that. Gotton seed oil is used in the vanas-pathi 
industry. Definitely the terms will be more 
attractive for the producer and this will be 
given to the vanaspathi industry instead of 
being wasted by the cattle. That is why we 
have granted this excise rebate of Rs. 200—
250 per ton on the use of the cotton seed oil. 
The minimum limit for the use of the cotton 
seed oil was raised to 15 per cent, from 
December 1972. Now it has become binding 
upon the Vanaspathi industry that they must 
use at least 15   per  cent,  of  the  cotton  seed  
oil. 
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About rice bran oil, it is true that up till now 
they are not utilising this source. This source 
can very easily give 3-4 lnUh tonnes per year. 
For this also the Government have sanctioned 
an excise rebate up to Rs. 100 per ton. This will 
also facilitate the position. 

Afcoul sunlower, as I mentioned the other 
day in this august House, the Government of 
India have got a special plant and a special 
scheme for the production of sunflower because 
45 per cent, oil content is there in the sunflower 
seed. That is why fn the Fifth Plan we have put 
it that at least 10,60,000 hectares will be 
covered by the crop of sunflower. This crop is 
very convenient also because it takes only 100 
to 120 days, depending upon the region. In the 
Northern region it will be needing more time 
and in the Southern region it will be needing a 
lesser  time. 

SHRI N. G. GORAY: Could you tell me how 
many hectares have been sown in this  kharif 
season  already? 

SHRI B. P. MAURYA: That is true. In   
1973-74 it  is only  2,30,551   hectares. 

SHRI N. G. GORAY: And what was voif 
target? 

SHRI B. P. MAURYA: It is true we have not 
reached  the equivalent target. . . 

SHRI N. G. GORAY: That is exactly the 
point. 

SHRI B. P. MAURYA: It is just in the 
neighbourhood of the target. It was 3 lakh 
hectares. And we could succeed in covering an 
area of 2.30,551 hectares. 1 may assure the hon. 
Member and this august House that definitely 
we will be making all endeavour to achieve the 
Fifth Plan target which is 10,60,000 hectares 
which will be giving something like eight to 
n>ne lakh tonnes of seed and roughly at least 
three to four lakh tonnes of oil from the 
sunflower source. If we achieve this, then the 
difficulty we are facing today  will   not   be   
there  any  more. 
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SHRI NIREN GHOSH: Sir, I feel that (he 
Ministry of Food & Agriculture be disbanded. 
Now, I cannot understand from his reply how 
much we have gained by imports and exports. 
You given me the es. Every month you are 
importing edible oil and you are exporting 
also. Give the balance: minus or plus. Then, 
how is it that after you have allowed the price 
hike you have stopped import? You imported 
edible oil so that Vanaspathi can be supplied. 
After the price hike was allowed, yon stopped 
it. What is the meaning of it? That also you 
should clai 11 

Then, I also feel that it is an artificial, 
manmadc scarcity, because six years ago there 
was nothing like this. You must give me the 
figures. By this time the entire production has 
gone down, so that we have come to this 
position. Production is 'nadir'; it has touched 
the lowest ebb. The production of Vanaspathi 
in June was 16,000 tonnes. The price hike was 
announced immediately after that. . . .(Time 
bell rings). . . .Sir, I have finished. In Bombay, 
Vanaspati is being sold at Rs. 15/- per-Rilo. 
Then, I want to know, how much of 
Vanaspathi is produced by Hindustan Lever, 
how much by the Tatas, how much by the J. 
K.—percentage-wise? Is it not a fact that the 
Hindustan Lever made astounding profits as 
these figures will show: In 1970-71 Rs. 5 
crores; in 1971-72, Rs. 7 crores; in 1972-73. 
Rs. 10.5 crores? The production is going 
down. 

SHRI B. P. MAURYA: Sir. about the 
supply of the imported edible oil after the 
1st of June, I have already stated in my 
main statement that because of the very 
difficult situation of foreign exchange, it 
was unavoidable for the Government: we 
had to stop the supply of imported edible 
oil    to   the   industry. Because,   quite 
a  heavy     foreign     exchange  was  
involved in    this.      So    far    as    
Hindustan    Lever 
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is concerned. I have already said that their 
produi tion in the month of July and in the 
fortnight of August is almost nil or negligible, 
very small amount. So the question of a huge 
profit and the question of taking a huge amount 
as donation do not arise. This very fact goes to 
prove that the allegation of the honourable 
Member is baseless,  and ridiculous. 
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MR. DEPUTY CHAIRMAN: This dis-
cussion is not about sugar. Now, you please 
wind up. 
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